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HON'BLE SIDDHARTH, J.
HON'BLE JAI KRISHNA UPADHYAY, J.

Order in Criminal Misc. Correction Application No. 7 of 2026

1. Learned counsel for the applicant prays to withdraw the instant 

correction application. 

2.   As prayed, the correction application is dismissed as withdrawn.  

February 5, 2026
S.K.S.
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